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Gavernment of India

N-,({éf?:(?.Naizsfl?/aﬁplra)s-;n exercise
by Sub~section (1) of Section 1214 of the
~§43 of 1961)

Cpntral Boa;d ef Dirsct Taaes: )
< Hew Dalhi, dhtad 3.5.1962

lor THE GAzETTE oF ML

of 'the peuers cenferred
[ Income~tax Act, 1961

and in modification of its Netification Ne#s4337

Foloa261/17/81~1T3) dated 25111,j981_and'ma§4545-(F,Np&26}/17/81h
 I13) dated 17341982 as amended from timejta:timu, the Caentral

Board of Direct Taxes, hereby directs tha
Incomstax (Appeals) of

Schedule below, shall pasrform their funct
persens assessed to Incometax ar Sur-tax

income=tax Wards, Circles, Districts and

corresponding entries in Celumn 2 and 3 t
by any of the orders mentioned in clauses
Section (2) ef Sectien 246 of Incomstax

(2) of Section 11 of Companies (Prefits) s

1964) and in Subesaction (1) ef section 1
1974 (45 of 1974) and alse in respest of

the Cemmissionaer of

the charges_specified;in Ead {1) sf the

ons in resfiect of such

gr Interest-tax in the

anges specified in the

lerecl as are aggrieved

{a) to (h) ef Sub-

t, 1961, in syb-sestion
retax Act, 1964 (7 of

- of the Intersst Tax Act
uch persohs or classes

of persons as the Board has directed cr m Y direct in future in s

accordance with the previsions of fgdause {

)1af Sub-gsection {2)

of Saction 246 “af the Inceme-tax Aet, 1961
. .. scHEDULE |

; - . A -. .' " _._--.n--n-n-“w-b-:-dn--qumn- —————— -_d--—um‘—u-.—-n
ﬁhérgss with -incemstax-warﬂs thgja of Inspecting
Headquarters and Circles kgpts Commissinner ef

e - . R cematax.

'”—-I‘-&-H--—“‘“ o S . . -, - _“2 - ﬁ-*”"--ﬂ'-"-ﬁ;—'g-;g-;—““-& nnnnnn ——— o
Lemmissionss of 1. Lompany Distriet I
Incometax = . {A Lo H)Wards
(Appeals-I), - _
Calecutta.) - o . :
Lommissioner of 1+ Cempany Dist. V T Speeial Range-V
Incemetax’ (A te F), I = S ‘ .
(Appeals)-vI, Ze Special’ Invastigatisn2), Special Investigatiaen
Caleutta,) " Circles -1 = - - - #s Range « ] = '
s S 3 Special Investigatiens ! Special Investigation

Circle~IX .
_ - 44 Speglal Circle ¥
Cemmissionar of Linema Circle
Incomatax 24 District VIII .
(Appoeals),XIV . ; Specdal Circle I
4. Hundi Circle ,
o Special Circle i
Hundi Circls .
. Praject Circle
Project Circle = I
Project Circle - II
Asansal ~» - :
Burduwan
Birbham

seeee?
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or,

in th 3
thero and pending immadiatsly before the

11. Purulia

12. Bankura

13. 24~Paraganas

24, Midnapors

3S. Hoogly

16. Spacial Survey Circl
17, Special Sdrvey fizcl
~ 18+ Durgapur IeTeCircls

I1
uix

T heraas the Incomewtax Circle, Wardp or Districte or Ranges
gfthareof stands transferrad by this
chatyto ancther range, appaals arising o

flotifieation fram one
it of the assessments mads

Incometax Cird es, Ward or Distri

tts or B tbherpatt
datg of Thig Natification

befg; the Commissicner of Inconstax (Appepls) of charge from whara
thatincemetax Cirels, District,udasd oT Rapge
trapferred shall from the date of this Nopification takes effect
be tansferred te and sbalt with by the CspI.T «(Appuals) or the
chaie to whom the said ward, circle or Di
js Tansferred,

This Natification shall take effect
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Copy tos

1« The Commissioner of Incomstax, Uasst Ben
The Manager, Govt. of India Press, anapuri, New Delhi.
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Go.
5.

The Ragistrar, Incametax Appellatso
ADI (RS&P) Bulletin Section, Neu De
Ad.VI/ED Sections.

ge oY paert thorepf is

trict or Rangs tharea?

frem 10.6,1982.

LM 4Sultan)
Br Secrestary,
batd of Birect Taxaese.

pal I, Calcutta.

zlbunal, Bembay.
hi.

(KM 4Sultan)
Under Secrstary,
Central Pparf of Direct Taxes.

bsk/2682,




